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. (c) whether anoth~r joint spot veri-
fication was ordereu_ in ' which the 
chainnan, Tuticorin Po,rt Trust was to 
~ associated by the Salt Commi5-

-sioner; 

(d) whether the Salt Commissioner 
has 'Sent his report, along with the 
note of the Chairman, Port Trust, 
Tuticorln; and 

(e) if so the findings thereOf? , 

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRl 
NAMYAN DATT TIWARlI): (a) to 
(c) An on-the-spot verification to be 
undertaken by Salt Commissioner and 
Chlet Marketing Manager, STie, was 
ordered bY Government on 30th April, 
1982 to verify the annual production 
capacity and export potential of vari-
'OllS salt producing Associati.ons in 

. Tutlcorin. Verification was under-
taken on 3rd June, 1982 but due to 
certain objections received regarding 
jnquiries held etc. Government iSSued 
instructions on 22'nd July, 1982 for 
verification of annual production capa-
'city ' of Coramandal Mini Salt Produ-

. 'cers' Association by Salt Commissio-
ner in associ8lti.on with the Chairman, 
Tuticorin Port Trust. 

(d) Yes, Sir. 

(e) According to the Salt Commis-
sioner's assessment, the annual pro-
duction capacity of Coramandal Mini 
Salt Producers' Association is of the 

' order of 3 lakh tonnes-lO per cent 
less or 10 per cent more. 
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Posting of Officers of All India 
Services during Deputation Period 

2735. SHRIMATI SUMATI ORAON: 
. Will the Minister of HOME AFFAI~ 
be pleased to state: 

.. 
(a) whether the officers of the All 

. India ServiCe'S, during tne period of 
their deputation with . the Central G~ 
vemment made to wait for their post-
ings by ihe Department of Personnel 
and A. R., were/are allowed to treat 
such periods as compulsory :Wfiiting 
and thereby as on duty; and 

(b) if so, the relevant rule/p~visiOIli 
in respect of the instance of maximum 
period of compulsory waiting allowed 
by the Department of Personnel and 
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A.R., and the instances Wb.ere such 
perlods were/ are not treated a'S on 
duty and reasons ther~r? 

THE MINISTER OF STATE IN THE 
MINISTIIW OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH): (a) 
and (b). In Ca.'Ses where officers are 
not given a posting i~ediately on 
t heir return from leave or tralning or 
on relief from the post held by them 
and have to wait for orders for their 
next posting and where this is due to 
circumstances beyond their control, 
the intervening period Of waiting till 
they join a new post is treated as 
duty. This is regulated under Funda-
mental Rule 9(6). No maximum 
period has been prescribed fOlr this 
purpose. 

. increase in populaiOn of MetropOlitaa 
Citle 

2736. SHRI AMAR ROY PRADHAN~ 
Will the Minister of ROME AFFAIRS 
be pleased to 'State: 

(a) whether it is a tact that popula-
tion in Metropolitan cities like Bom-
bay, Bangalore, Ahmedabad, Calcutta 

. and Chandigarh has been increasing; 
and 

(b) if so, the detail'S thereof and the 
reasons therefor and what steps Go-
vernment propose to check the popula--tion in these citIes? 

THE MINISTER OF STATE IN THE 
MINIST!.R!Y OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH): (a) 
Yes, Sir. However, in census only 
million plus cities are referred to a. 
metropolitan cities. According to thL9 
criterion, Chandigarh is not a metro-
politan city. 

(b) The requisite figures are given 
below:-

I. " 

Status Provisonal Growth rate (%) 
Name of City population as 1961 - 71 197[-81 

per IgBI census 

~~~------~---~---~~~~~~~ 

J 2 

- - - - - -
Grater Bombay . . Municipal Corpn. 

Bangalore Urban agglo. 
meration 

Ahmedabad -do-

Calcutta -<10-

Cbadigarh -do-

Migration to these cities is the main 
reason. though in some cases extension 
of area also Partly contributes to the 
increase in popUlation. 

3 4 5 

--- - --'_---
8,227,332 + 43.80 + 37.8 

2,9 13,537 + 37. 82 +76. 17 

2,515,195 + 44·4° ' +43 ·53 

9,165t650 + 22·57 + 3°·35 

4-21,256 + 134. 67 +80.84 

Government have launched ' th& 
Centrally sponsored scheme for Inte-
grated development of Small and 
'Medium Towns for providing usia-
tance on a matching basis to state 




